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FORMA
¢ Announcemem

RELEVANT PARTICULARS

1. IName of corporate debtor

Sn Krishna Stockest & Traders Povate Limited.

Daw of incorporaton of coparane dabior

17 .03 2009

Aushority under which corpoate debloris
noorporatiedregseed

Regster of Companies - Vigyawada

Corporate identty No /uimited Liabiiity
denScaton No of corporane debor

CIN UST101AP 2009 TCO530 70

Address of e regetensd ofice and panopal
office (f any) of corporate debior

1-8-5 KovwurMandal | Pangdi. Andira
Fradesh inda - 534342

nolvency commeancamantida® n
respact of corpoa®e debior

20082025

Estmatad dawe of dosure of inolvency
esaugon process

1602 2026 (180 days from the date of
commencement of CIRF | e 20 08 2025)

Name and regst=tion number of the in

sovency professional ading as e
resciusonpmfessong

Chilade Raesh
BESIFA-001 P F00599/2017-2018/111226

Adgess anc e-mai o the intarm resolution
professond . & regstersd with he Board

B-725 Westan Plaza, O.U. Cdony,
H. S Darga Hyderabad500 008 Telegana

childerapsh@yahoo coin
10. | Address and e-mal 10 be used for B-725 Westarn Plaza  O. U . Cdony. H_S Darga,
corespondence with he nterim Hydembad 500 008 Tedengana.
resolugon professonal skstcirp@gmai com
11_| Last date for submession of dams 03.098.2025

Classes of gediors . f any under clause(b) of
sub-secton BA) of sechion 21 sScertaned
by the intenm reschtion professond

Not Applicable

13, | Names of Inschvancy Frdlessicnals identifed
10 actas Auhon sed Repressnialve of credions

ina dass (Tivee names for each dass)

MNot Appicable

Raevart Fooms and
Detals of afdhorized mpesentaiwsare
avalable at

14

Website
htps: Awww bt gov infhiomadoarioads

Natca is hereby gven hat heNatonal Company Law Tebunal Amaravati Bench hasordared the
commencement of a coporate insovency resoluton process of Mis. Sri Krishna Stockiest &
Traders Private Limited. on 20 08 2025 vdeordar CP{1B | No 127/ AMR/ 2025
The crediors of Mis. Sri Krishna Stockiest & Traders Private Limited_, ae herebyy called upon
0 subhmit heardams wih proofon orbefore 03 .09 2025 © e hienm Resoluton Professional at
theaddress memonad aganstanryNao. 10
The fnanca!l aoadiars shdl submit feir dams with poodf by elecronic maans only. Al other
cradtors maysubmit e cdams wh proofin parson, by post or by decronicmaans.
JAfnancalcediorbdongng © a cdass aslisted against fe antry No. 12, shal indicate its choics
of authodsad regresematve from among e fime insolvency pmofessionds listad aganst enyy
No.13toactas authonsad repesantative of he dass[spacfy dass]lin Fomn CA
Submssion offalse or msieading proofs of clam shal atract penaltes a3
Rajesh Chill ale
nwerim Resolulon Professional
BEVFPA-OO INP-PO06S2017-201811226

Date 22 08 2025 Sri Krishna Stockiest & Traders Pvt. Ltd

| Pace: Hydemsbad
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